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Women Judges In High Courts

3267. SHRI SAU G ATA ROY: Will 
the Minister o f LAW , JUSTICE AND 
COM PANY AFFAIRS be pleased to 

_state:

(a) how many women judges are 
there in the High Courts in India;

(b ) whether there are any im pedi
ments in having more wom en judges 
in the High Courts; and

(c) if so, the steps taken to rem ove
them? «

t h e  m i n i s t e r  o f  l a w , j u s 
t i c e  AND COM PANY A FFAIRS 
(SHRI SHANTI BH U SH AN ); ^a) 
There are four W omen Judges in th* 
High Courts.

(b ) and (c ) .  The Constitution and 
the procedure prescribed contain no 
impediments in appointing wom en as 
Judges. W omen are considered along 
with others according to suitability, 
merit and the qualifications laid down 
in the Constitution.
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Taking Over o f Sick Drug Units fcy 
IDPL

3268. SHRI SAU G ATA RO Y; W ill 
the Minister o f PETROLEUM AND 
CHEMICALS AND FERTILIZERS b t
pleased to state;

(a) whether the Indian Drugs and 
Pharmaceuticals L im itej is going to 
take over some sick drug units in 
West Bengal; and

(b ) if so, details thereof?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI H. N. B A H U G U N A ): (a )
No, Sir. .

(b ) Does not arise.




